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The Minister of Rehabilitation
(Shri Mehr Chand Khanna): (a) and
(b). The information is being collected and
will be laid on the Table of the Lok Sabha
ln due course.

Shri Biren Dutt: May I know
.whether there Is any objection to giving
0ans from the agricultural fund to the dis-

laced persons of Tripura, because their
and is mortgaged already ?

i Shri Mehr Chand Khanna: I could
'not follow the question.

Shri Biren Dutt: Isit afact that dis-
Placcd persons cannot get any agricultural
oan, because their gfland is already
'mortglgcd:?

Shri Mehr Chand Khanna: How
%an a loan be given if the land is already
mortgaged ?

Shri Biren Dutt: Here it is a question
Uf giving agricultural loan to displaced per-
ons. I have asked the question spe-
liﬁcally about the displaced persons of the
ood affected areas, whether any loan has
.een given.

{ Shri Mehr Chand Khanna: I am
orry, the question is not clear to me at all.

* Mr. Speaker: Notwithstanding the
act that lands arc heavily mortgaged, he
sants to know what kind of loan or help
nas been given in the flood affected areas,
"1ough there may not be sufficient security.

Shri Mehr Chand Khanna: When
te give a loan, we take a certain kind of
‘curity.

. Mr. Speaker: Hc wants to say that
iere are'special circumstances and is enqui-
ng if any special concession or relaxation
f the rule has been made. The answer
~ simple, ‘yes’ or ‘no’.

Shri Mehr Chand Khanna: “If an
irticular case is brought to my notice,
all have it looked into.

]

.}c..»mbincd Paost Office and Public
' Call Office

t
( Babu Ramnarayan Singh:
168. { Thakar Jugal Kishore anh-:
| Shri Asthana:

Will the Minister of Communications
pleased to state what is the difficulty of
>wing the combined post offices to fuac-
n as Public Call Offices also?

:The Minister of Communications
1ri Jagjivan Ram): ' Telegraph circuits
' not generally suitable for trunk tele-
e service,
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Recordings or Films of Netaji

‘?9. Shri Kamath: Will the Minis—-
ter of Information and Broadcasting.
be pleased to refer to the replies given
to Starred Question No. 1500 on the 28th
August, 1956 and to supplementaries there—
on and state the further progress made in
aqcuiring recordings or films of Netaji
Subhas Chandra Bose for preservation in.
our archiveg

The Minister of Trade (Shri Karmar-:
kar): All India Radio_has succeeded in
getting two acetate (semi-permanent) discs:
of the recording of Netaji’s voice at the Hari-

ura Congress. These are being trans--
erred to tape for better preservation.

. The recording of Netaji’s voice con-
tained in the film presented by the Japanese
Government to the Enquiry Committee
which visited Tokeyo has been transcribed
on optical track and has also been recurded
on tape,

Shri Kamath : Is it a fact that a re-
presentative of the National Gramophone
Record Manufacturing Company of India
attempted to see the Prime Mmnister, as
also the Minister of Information and Broad-
casting, Dr. Keskar, some time this year
with certain recorded speeches of Netaji
Subhas Chandra Bose in Hindi, Bengali
and English; and is it a fact that he did
not get an opportunity of reaching the
Prime Minister or the Minister, Dr. Keskar;:
and mail know whether the Prime Minis-
ter or the Minister concerned would now
give him an ogportunity of showing the
recorded speeches to him or to them
80 that the same may be processed anci
preserved in the archives?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru) : I am sorry, I lost trace of the
sentence.

Shri Kamath : Because you were
absent-minded. '

Mr. Speaker : Somec company in the
ossegsion of records relating to Netaji‘s
pecches, an officer of that company...

Shri Kamath : The National Gra-
mophone Company of India.

. Mr, Speaker : ..wantedto have an
interview with the Prime Minister, but
he could not have an interview either with
him or with Dr. Keskar. .

Shri Jawaharial Nebru : Well, as a
matter of fact, only this morning this
gentleman came to me and presented me
with three records. While two were of
Netaji’s speeches, one was of mine taken
about twenty years ago. I thanked him and,
took them from him.
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Shri Kamath : May I gell the Prime
Minister that long before this morning
when the Prime Minister was good enough
to sce him, the gentleman tried in January,
but the Prime Minister’s Private Secretary
told him that the Prime Minister could not
see him, and therefore later on éfforts were
made, so that finally he must have seen him
this morning ?

Mr. Speaker : We need not go into
whatever happend before.

Shri Kamath : What about those
records ?

Mr. Speaker : He has received the
records,

Shri M. D. Ramasami : May I know
whether the Government of India“ were
able to obtain through the Enquiry Com-
mittee the photograghs of Netaji supposed
to have b een taken by the hospital authori-
ties or supposed to be of the dead body ?

. Mr. Speaker : He wants to know whe-
ther any of the photographs which are
supposed to have been taken in the hospital
or of the dead body has been received.

Shri Jawaharlal Nehru : I cannot
say definitely. Allthose that were received
usnd were referred to in the report have been
presented to the Housg. There are some
pictures. I do not quite know which he is
referring to.

ariter site '

*g\:o. ﬁmﬁt[mw‘
WX AT WA I qATH Y FAT FGA

fr:

(%) ® 7w fafew w2m &
ATHY § MG AW AT ©@wq qrevor ey
wEUE ST @ E W

(&) afg &, & 9 & Fa a%
T @ oAEm A G I
o fafsw syRfes amemi & e
S ?

smare ot (st wore) o (F)
WX (@) , wreTETATR & g FwT-
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wrfror e v aF warfe fied ™ &
I |qug fear o qaT § | w@d wfa-
Frwr sy & AR 92 ¥ Sy areg
=Y o1 @Y & N g W7 Tk A
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¥ fog o avnit o w3 ) A
¥ gwg w1 w1 wrewEnn & frar
¥ wriw w1 o% A ¢ W) g @
S @ .

ot faafer foewr - w7 TR W
qTT T &G TG FiF ST AT T
F A & G 8oy ¥ LYY aw Y
wrftor it TG T @ AT HAAT GG
farar s ?

st wTeT g e faww
& ¥ At & fafaed) i w3y
Dr. Rama Rao : In whatlanguages has’

this compilation gone on so far and to wha
extent ?

Shri Karmarkar : About folk music
it was decided to establish units for the
following areas—I suppose in the first
instance :

(1) Assam and the neighbouring re-
gion;

(2) The Tribal arca in Madhya Pra-
desh, Bihar and Orisa;

(3) Saurashtra and Rajasthan ;
(4) Kerala and Karnataka.
That is the present position.

Dr. Rama Rao : What about
Andhra?

Shri Karmarkar : I do not say Andhra
is poor, but I think every thing will come in
due course.

st wew qsta ;. ag o "wg fEar
AT WT g ¥AT STHEEATT &
wamerd ¥ foaq frar wm@mm oar @
My ® grdsfas =1 & swrfara fwar
W AT WY SFAAr Y SR AT
I q% 7

Y QTN : AFT T qWA O
I qrEwfaE ® A 9qar & fag o
ft safarer faraT smgam

Sgri B. S. Murthy: What is the diff-
erence between rural songs and folk songs ?
Is there any difference that is made ?

Shri Karmarkar: The distinctiom .
is very obvious: rural song is a rural song

. and folk song is a folk song. (Laughser).





